
Government of Jammu and Kashmir 
Department of Law, Justice and Parliamentary Affairs 

(Power Section) Ctvil Secretanat. ' 
JammuJSrinagar. 

Notification 
Jammu, the 25T11 of April, 2018 

SRO 195 . -In exercise of powers conferred by sub section (1} of section 
12 of the Code of Cnmlnal Procedure, Samvat, 1989, the Government hereby 
appoint Shri.Ashok Kumar Sharma, Additional Deputy Commissioner, Kathua to 
be the Executive Magistrate of the ftrst class who shall exercise all the powers of 
an Execut1ve Magistrate of the first class Wlthtn his territoriaijurisdldion of OlStnct 
Kathua. 

The Government further in exercise of the powers conferred by sub-
section (2) of section 10 of the said Code appoint the aforesaid Executive 
Magistrate as Addrtional District Magistrate, wi~in h1s te~toriai jurisdiction ?' 
Distnct Kathua and shall have all the powers of Dtstrict MagiStrate under the said 
Code 

By order of the Government of Jammu and Kashmrr. 

Sell-
( Abdul Majid Bhat ) 

secretaryto Government 

NOc, 1:-0 (P) 2008/Kathu Dated: 25 - 04 • 2018. 
• 

Copy to the:- . . enl 
1. Commissioner/Secretary to Government, Revenue Departm 

2. Divisional Commissioner, Jammu. 
I J&K High Court, Jammu. 

3. Registrar Genera ' th This Is with reference to 
Additional Deputy Commissioner, Ka ua. 

4. 18-19/01 dated 06-04-2018. 
his letter No.ADCKIPS/ J mu for publication in an 
General Manager, Government Press, am tt8 

S. extra ordinary Issue of th: ;:;:;:;:~:) · 
6. SRO SecUon, oeparOnen 4 

~~0~ rshid Ahm d Bhat) 
(Khu I Rem mbrancer. 
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